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SHRI JOHN F. FERNANDES : So, I
wanted lo congratulate- and compliment
our scientists. They have done a very good
job. ....

THE DEPUTY CHAIRMAN :
were inciuded in the House.

SHRI JOHN F. FERNANDES :
despite opposition from some. western
powers, Madam. We have to congratulate
them for that.

You

THE DEPUTY CHAIRMAN : Yes, yes,
our congratulations should be clear and
strong.

- Now (Calling Attention to a matter of

urgent public importance.

SHRI SHANKAR DAYAL SINGH : No,
Madain. One minute.

guawafa g ‘AT FIEFQ@ 8 7
SHRI SHANKAR DAYAL SINGH :

No, no, no. It is very mnecessary.

THE DEPUTY CHAIRMAN : Why do
you start with a negative expression. You
say, Yes”

oY yiwT quT g STEEaf aEeEar
4 qr¥E 7 3@ 99T § U OF I9T o7
fSad gud gedr I FJIAaT § T H
fema a3t & qIT A garwasrAr .
(smaur=) . ..

Jurrarafe - ag oY Fer Fa1 faar g7 9r)
I wil not allow it. Yesterday you raised
it.

ot wiwT Fqw fag - STA FATHETAA
St 7 g I guowg fr q@l FAE
Ffeeg 3 Wi 1 @ faar & gadr
ST H1 AT & IAHH AF AE=H 7 gEE
femr P g s F7 so g@ F1 1% g9
Adl fore 3| few, F9rga g By e A
5w feafa #1 o= fRar s =fe o
SaawTafT sERET,
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THE DEPUTY CHAIRMAN:: 1 allowed
it yesterday. It cannot be- allowed now.

T N aarw f@E ;. Odt mREw A
ae7 4 Fg1 fF fagx & 1% dfeew ¥
T F1 9 for@r g St R fag1 T & ganas
F a2 & Arowen 4 F X q § AR
TIZFT G Lfea 7 e Jfeeq F1 #AT¢
oer "l w1 @Eq urar g 6 ogwa Fg
W g% & fem@r & | gAT A #Y @g T
AET & | @ d S Jrgar § i feafa Far
g o g Fqr g 7 SqTegE Ay iedl,
TAT F7F F7 Hl TH qT@ T Toq qAS
21, T sHAT FIAT T W FREF qw
W & fag SR ... (mRam) .

a.

# 1 AT FT FT F WIF )

SHR1 SUBRAMANIAN SWAMY : How
can a newspaper report be a basis? The
Minister has replied in Parliament.

THE DEPUTY CHAIRMAN : We are
not taking it up. That matter is over

SHRI SUBRAMANIAN SWAMY : Our
source of information is what the Minister
has told the House. .... (Interruprions)

THE DEPUTY CHAIRMAN : Now that
matter is closed.

Now the Calling Attention. Shri Gurudas
Das Gupta. . ... (Interruptions)

My, Subramanian Swamy, please.

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

The reported .move.  for joint Ipdo-1).S.
Naval exercises and the implications:
thereof for the security of the
couniry

SHR! GURUDAS DAS .GUPTA (West
Bengal) : Madam, 1 call. the attentian:of
the Minister of Defence - to the reported
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move for joint Indo-U.S. naval exercises
and the implications thereof for the secu-
ity of the country.

Ter Wt (A I qF) ;o IwEAElT
werean, fafwss ot F1 AW F =
qqF AGTAF qearg F1 g97 CF Jrarawn
fasiw ¥ s=@y g, fagd fava &7 AGAE
QAT &9 § &9 ®@0 & | g9 77
FrggAreT  foae AAart & GF Iraraer
§ A FIAT AT § Agh I IHF W
fadelt agdiv m79T oF T F F F
org & 1 IH IR gHT FqTI-AUA o9
st ¥ fog fafrss sfead a7 a8 €
fagait A¥qarmt & qrar grer AIArEAl
arar F ®© F gATT AXCTET BT 1A FLAT
FIET GHT F T AT EN UF FAT ¥
WA § OF 1T ag9rgar giar 98 ord
@ T W AR AEAE 1T AY HOIF0T
fagait dTCnigl 1 GAEED TJEAT 9T
qrd TEd § |

9F AT FErE & ArArad o
oF WL AN g § F zaq faber o
HI STEAT F &9 grodh §gd WL 38F%
g A1d £ 1 1950 F TWw F fgw af
q HIT 1960 F §AF F NITPW H IrE@T
Aaar § fawEre, siewr § faEA,
meEfaar o wifearm |99 F
qrg qar wey  UeTHTHA Zo w7
TG F OF F @y GIAw A
wvqre & f9afaa =1 & 9rr 997 1 1960
F g9 & FeT W g9 I TEAIET H OA0T
FAT s FT fagr 91 1 fgre wgramT ®
fa2eft FFart F Ay qaww AWfAE
FARATHT | AFT 7 F7 F fHo0g gwrdr 3w
AT ¥ 31 gmr v foed geawa gw
ferg AgramT S5 7T AGIIAlFIAT FT OTLE-
af sfaeal & 37 @A g3 F
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oIy faeg § qf@ad =T gy &1 WE
a3 AT Gl T91 & WL ager <k AEvaraan
& @Sy wfgoray 99 @ O 98 awrd
g g famm & wusEites ofgw
H Wiy afegad s ST & gH fasgdars
# Hay gfeeFin § qEq@il @ afmq
FIT FY ATITERAT & | VAT SF-F-FH I
AT *F WY ATF- GHY AGIT AN FT
SATH HW @ & | g SAWT HUT qSEI
S F |rg A9 GF8 AgAT g & fag
fadie =9 § warqg 3G © § AT WA &
g% fag @7 goeadis @ & f& oex 3w
N AT F oars W gw wOA day
EEUU

SR AT AYFF AXEAT HATH AT G479
g Wmgg &t @mfer ¥ @@ g 4@
qEER § g qrd @Al FT RS FA
1 wgaae frar & ) @ # fAafa w@
e § T@d gy faset A§r 9T =99
WA ¥ gArS AEAT ger AEATSt & ey
95 HIA F AMT § FfHd 7g St |

aaarfas @ g faget SyasT
F @ra ggaq sfwew menEl § gwma
qiAfeE T agm W WA AEAT F]1
39 faar<d gt sfemai & #T #7 Sva-
1O grfas goi 1 f wfas gvma gov a0
TAATHT F qre TR § | HAFA A¥ATA
¥ oamr ¥ Td 9@ fer o aswng
TF ATATGT: AT EHI FIH FW 2 |
IEF arg & IT QA H FTA F A0
TrEar FrfERET FY owgr feEve-famw
FIT BT AYET A faar 2 gwrd A &
O SyFT AT APl § OWIT A9 ¥
aF wrw ag W g T fagsit e &
T gATL ATGFF 1% AT ITRET
F ;T | ATE qWA A Y wHHd F A
TETIET & gL T T | gA ot A
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[«ft wYT Ta]
qFaT F AT F 76 A forry FY wwavaTwar
g & o fF gwrd wEEr @ e,
gl FEeT 9T a9T 7AW AUders
sfrssrt #1 geat F fag a3 § | @9
gegqrel § qreeqten fawamg Jgar § &
& mifs corfag &7 quT W0 F @y
THAreR® @Ay g F faw S )

SUGAT ATT FT 21T & TEF T AT
fres a¥ og from fam «r & =
greafaar AT F w9 AU AR
fdw oTd 1 T AT FHRF AT,
1991 ¥ T 9 AT F OF AR
F fpq g Srefd g sreefaar aaar
F oYq AT &1 ATAT 9T AT & | 39 q9
F Ty ¥ gErd AEAr O wEET "7
fafew af@arsr & &g @ qEar |
avTE ® WW faur | owre-wte sga
TYITE A1, 1992 § AL F 99 GUF
# ffg U wic @E #7959 & e
oY weaTg wie, 1992 & WET F 91w
frw o 1 A6 T WA AT F 9ET
J weifurar wiT geeTAfaaT & a39r9 arar
F Jaa I IM F ORI F AT G
AXGAT T | AT e o

U i & & wAiEy A1Ear & g
Wt @ & s e w719 E froim
fear @ 1 g7 wymE F W AR
W % St § Awgar wfaw foorm
q @Y | g AR IET &< F g fAg
& F AN T W FN A@ATH F
iy g € 7 fFU Q& 1 T oAvgTe A
AT KT AT F OF A7 I 90T AW q7

& 79 1T 9 I &0 AAE 7 FgEFA
AT wearg wA ¥ HeEfud gAT T4
fvmr &1 wrd AT #7 gEe i
T AT F A g4 qIF FEAF A

-

‘ZTET & "W § q@r Srar AMgQ 0 wgH
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geqra fRet o 3w ¥ fasg A € | €4
AT g fF 3T mvaral & gand S8 w5
g AW Y AGAT T FA-OTHT HY
fagmal & art & JTAFHIA AIA OO0 ST
ga1R forq Suzmmt griaa g )

39 WHIT F FeArEl F, gW AQl
auae f6 S YA 1 awear 98 g
AT AT T6 AFIT F qeTH F AT
AFT qraraa et | fET o, & AaraAE
gaedl &1 7g AIATET Fq0 W0g0 FF qEr
Fw W TG fFor o sy fFogmd
ety Hifal w0 fgdt F AaEHa T &

SHR1 GURUDAS DAS GUPTA:
Madam, Deputy Chairman, the statement
issued by the hon. Defence Minister only
gives a catalogue of the joint naval exer-
cises that were done in the past. If we go
through the statement carcfully, it is clear
that we had no joint naval exercise with
any of the super-powers. The point that
arises In our mind is that after independ-
ence, for the first time in thirty years, why
it has become necessary for us to have a
joint naval exercise with a super-power, the
United States of America. That is the
main point. You might be having joint
naval exercises with smaller countries. But
why is this show ?

If we go into the details, we had inti-
mate relationship with the Soviet Union.
We depended on the supply of military
hardware requirements from them. But the
interaction with the Soviet Union was to
a particular point. And that point was to
the extent of demand and supply. We have
never gone beyond that. When we have
never gone beyond that point with the
Soviet Union, then, why has it become
necessary for us at this present moment of
time to have a joint naval exercise with
the United States of America ? That is
the main point. What is the likely impact
of such an unwarranted and unprecedented
move on our allies and the Third World
countries ? What is the impuact of this un-
warranted and unprecedented act in the
Non-Aligned -Movement of which we are



317 Calling Attention to a4 mutier
supposed to be the leader ? What kind of
signal does it give to them ? These are all
important because we are supposed to be
living in a changed world where unipola-
rity may be a problem. But let me tell you.
Madam Chairperson, the world develop-
ment shall not move in that simple way.
If Cuba can live alone without a crutch if
Vietnam can survive, why can’t India sur-
vive without any economic and military
crutch ? That is the main point,

Madam, if 1 go into the problem a little
deeper, the country that is known for its
economic terrorism, the Government which
so often takes to a policy of blackmail is
being singled out as the partner for our
naval exercises at a time when India is
being threatened in the economic front by
the ruling circles of that country as never
before. Tt was only in last March that an
Indian submarine got jolted because of the
impact of a missile that was thrown by an
air-borne anti-submarine aircraft belong-
ing to the navy of the U.S. This is the
level of friendship we are having with that
country. Therefore, the point that arises is
whether this decision of yours is the appro-
priate decision. The question that arises is
whether the decision has been taken on
military considerations or it is born out
of certain different calculations, The Indian
Navy never had any joint naval exercises
with foreign super powers.”That is the main
point. Why is there such a departure now ?
France is not a super power. The United
Slates of America and the Soviet Union
were considered to be super powers. Madam.
if the House will bear with me, let me
say that it is under the leadership of the
late lamented Prime Minister Mr. Rajiv
Gandhi that we had opposed the refuelling
of American planes. And it is a tragedy
that the same Congress party, after his
departure from this mortal world, should
think it necessary to go in for a military
tic-up which, obviously, will be the result
or the culmination of the process that has
set in. Why is there such a departure ?

Madam, the importance point that arises
in my mind is whether these naval exer-
cises mean the giving up of our policy of
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moving away from power blocs under the
impact of non-alignment. We have delibera-
tely kept away from power blocs because
we are non-aligned. Do these naval exer-
ciscs mean a departure from that? The
question that arises, obviously, Madam, is
whether we have decided to dilute, in the
new world order, our policy of non-align-
ment. While doing so, has the Defence
Ministry taken into consideration at all the
effect it will have on India’s own security ?
1 say this because there is a linkage route.
India is not the first love of that couniry.
Therefore, may be through America, to
whom we are opening up, our secrets of
defence, particularly of the Navy, would
iind a passage to the country which is a
neighbour and who, we known, is harbour-
ing ill-will against us. Can America act
as a bridge 7 Does this opening-up makes
the country, the defence potential, vulnera-
ble through America ? Has our hon. Minis-
ter of Defence taken that into considera-
tion ? The tragedy is that a departure, a
sharp departure, is taking place and this
is a sipnal of that sharp departure that is
taking place, not only in defence but in
the national policy in its entirety. It is a
well-known fact that we demanded the
Indian Ocean to be made a zone of peace.
Whom shall I name as the protagonist of
this theory ? Mrs. Gandhi. And now we
turn that peace of zone into a zone. of
tension because we have decided to have
a joint paval exercise with the only . sur-
viving super power in the world. In what
way is that going to contribute to our
slogan that the Indian Ocean should be
made a zone of peace ? Madam, we have
demanded the dismantling of the Diego
Garcia base. We demanded it because we
thought that the American navy was ioo
close to the Indian coast and that was a
security hazard for the country. Now, this
programme of joint naval exercise or mis-
adventure, embarked upon by the. Defence
Ministry, brings the Navy of an unfriendly
country right at our door because we must
have a joint exercise. The point is,. this
is a beginning of the process and now the
American ruling class is going to take this
signal. They may take this signal, that is
our willingness to participate in a joint
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[Shri Gurudas Das Gupta]

naval exercise, as a sign of willingness to
become an appendage. of that country. They
may take it that Tndia is willing to become
an appendage of the military power of
that country. If they do not go that far,
they can take it as a sign of willingness
for acquiring joint partnership in the joint
military exercises in future in that parti-
cular area. We may be misunderstood. The
American ruling circle is not known for
"its  understanding. Therefore, our associa-
tion with the Americans is going to tarnish
our image in the Third World, our leader-
ship in the non-aligned. movement, to a
very great extent, and our country is going
to ‘lose on that score. If the Defénce
Minister believes that by apreeing to a
programme of joint.naval exercise, he will
be in a better position to acquire the
‘American  technology .for the deficiert
Indian Navy. T must say, he is living in
a fool’s paradise because the Americans
are in no way going to ablige India--I
should not say to destabiliss—to turn the
balance in this sub-continent. And again T
say, India is not the first love of the
‘American ruling circles. Madam, the turn
of events is almost to a total turn around.
I cill this decision a total turn around.
‘This ‘process began much earlier. The. Indlo-
US Army Executive Steering Council  has
‘been ‘formed. Why has it been . formed ?
Never before was it formed. The Indo-US
Army' Executive steering Council has been
formed in pursuance of the suggestion made
by a notorious American General, who
may be pronounced as Kickleighter, to
¢xplore ‘the avenues of expanding the
défence cooperation. Why was it formed ?
Theréfore, in this context, this naval exer-
cise is not that inocuous .and simple as. to
eain mutual knowledge as the hon. De-
fence ‘Minister wants us to. believe. The
Commanding” General of the US Army in
the -Pacific region attended the first meet-
ing-of the Indo-US Army Executive Steer-
ing ‘Council which was formed. The US
General started ' attending the meetings.
Everything is a recent development. Three
days “later, just after three days of -this

meeting, a delegation of the Pentagon—
Pentagon is known to us for its notoriety—
led by the Chief of US Naval Operations,
visits this country. Therefore, Madam, it
is not an incident in isolation. It is the
culimination of a process that has been
deliberately set in by the present Govern-
ment. 1 do not known whether they enjoy
the consensus of the ruling party. Tt is
for our friends in the ruling party to make
us aware of the development. The point
is, it started with the visit of the American
General. The ball was set in motion when
Mr. Rodrigues visited the United States.
Therefore, this is an all-out military co-
operation, built up step by step, with meti-
culous calculation, to take India to a mili-
tary tie-up with the American imperialism.
1 am not ready to believe that the Ameri-
can imperialisin has been forgotton by the
world. T am not ready ta believe that the
CIA is a totally spent force, T am not ready
to believe the people who want subver-
sion to take place in India. T don't believe
it. Therefore, Madam, this is a develop-
ment which is taking place in the country
not in isolation, but America needs India’s
help; that is my point. They are going to
lose their base in Philippincs. After the
loss, the expected loss of the base in Philip-
pines, they would like to project India as
a teliable ally in this region. This is the
American  strategy ! We are serving the
American strategy and compromising the
national interests. Our closeness to America,
with the American naval power and the
growing military cooperation with the set-
iing up of the steering councils and the
regular visits of the American Generals,
all this gives rise to suspicion. Tt gives rise
to suspicion not only in the minds of
Indians, but in the minds of millions of
people living in the third world countries
who don’t believe in America. And this
suspicion is going to affect our country.
It is going to affect our leadership.

While concluding I say this Joint Naval
Exercise is derogatory from the national
point of view, totally derogatory. :‘The
Government that threatens Russia to with-
hold -the supply of rocket technology to
India, the Government that tries to stall
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our loan from the Asian Bank is known
for its belligerence. This Super Power which
likes 1o invoke punitive measures to compel
India to fall in line on the question of

patent laws is a country known for its

belligerence, it is a country not known
for friendship. This is a country which
wants India to be a satellite. This is @
country which doesn’t want India to be
stable and strong. Madam, if you allow
Pentagon to keep into our Defence and
penetrate deep into our country, you do
it at the national peril. That is the world
Listory. Let us not forget the world history.
While concluding T submit that after accept-
ing the World Bank’s prescription for the
so-called ecomomic revival and going in
for imitation of, may be, an American
model or a capitalist model, whatever you
may call it, the Governemnt of India might
have been goaded to the position from a
sense  of desperation because they feel
lonely, because they feel after the disap-
pearance of the Soviet Union the world
is geing to turn inlo unipolar. It is a
position the Government of India is taking
from its sense of desperation totally, but,
Madam, [ believe the world development
is not going to be that simple. India does
not need a crutch. We can stand undaunt-
ed. As one of the oldest country of the
world, with rich national tradition and with
our history so rich, we need no cruich,
and, therefore, Madam, let us believe that
even if there is no Soviet Union, even if
we have lost our friend, that does not
mean that we should embrace our enemy.
Let us -believe that the Government of
India shall refrain from implementing the
programme of Joint Naval Exercises. I call
upon the Government to call off the pro-
gramme; call ofl the programme to safe-
guurd TIndia’s sovereignty, to enable India
to remain an ideal of the Nonaligned
Movement, 2 representative of the third
world. Tt is the greater cooperation and
coordination in the third world which will
bring us prosperity. Tt is not on the basis
of our submission to the American pres-
sures that the Indian economy or the
Indian military can pick up its self-relinnce.

93-M/B/N)IIRSS -2
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Therefore. it is inconsistent with our
national policy, it is not in conformity with
the policy laid down by owor national
{athers, it is inconsistent with the policy
thc Congress has chartered for the nation,
But | call upon the Government to desist
from this disastrous course. It is not be-
cause T am a Communist and T am afraid
of the Americans, No, it is because 1T am
an lundian. It 1s because Mr. Nehm taught
me to be selfreliant, It is because India
stood alone in the days of national peril.
Therefore, let us not leave that part of
national self-reliance and get subjugated- —
totally subjugated—or pressurised because
we believe we are lonely. No, we are not
that lonely. 1f India had lived so Jong
following the path of self-reliance without
aligning itself with any military power bloc,
why can’t we, in future, take that course ?
Let us have some more self-confidence.
Let us believe our people and history. Let
us believe our tradition. Let us not go down
in the history as a bunch of rulers who
had not preferred to believe that Tndia
can stand on its own feet. Let us believe
our rulers are not that weak as to believe
that India will not survive. If we take
this line to win the hearts of the American
rulers

THE DEPUTY CHAIRMAN: Mr
Gurudas Das Gupta, will you please con-
clude ?

SHR!I GURUDAS DAS GUPTA :

I believe this decision is a decision of syco-
phancy. We want to win the American
hearts; we want to win the American con-
fidence; we want to win the confidence of
the White House to be able to get a little
more World Bank loan so that we can
cet out of the economic crisis. Let us leave
that part of total national destruction and
take to self-reliance.

THE DEPUTY CHAIRMAN: As Mr.
Gurudas Das Gupta was the main speaker
on the Calling Attention the Minister has
got a little less than 15 minutes. So, the
rest of the Members, please don’t make
speeches. Please ask questions. That is the
procedure of Calling Attention. Ask point-
ed questigns so that the answers can come.
Shri Sukomal Sen.
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SHRI SUKOMAL SEN (West Bengal):
Madam, T will try to be brief. But unfor-

tunately the hon. Minister has given a long

statement and he has vainly tried to con-
vince the hon. Members of this House that
the joint naval exercise is a harmless and
innocent matter and nothing to be wortied
about.

Therefore, I want to express my opinion
also. It is really harmful. Tt really concerns
not only the House but the entire country.
1 have found in this House several times
that Members from both sides have rajsed
this issue of.

United States pressure on India on vari-
ous matters—selling of rice to Cuba or
importing rocket technology from Russia
or Super 301 or Special 301. Every time

when we expressed concern about the ‘US

pressure, one or the other Ministers stood
up and tried to assure the House that
nothing was to be feared and India would
stand up to this pressure and India would
not beow down. There is a gross contradic-
tion between their words and deeds. This
document, which the Minister has read out
here, is a proof that India is not going
to stand up; rather India is going to bow
down. 1t is contradictory to what they
have said earlier. He has given so many
fragile examples—some exercises with Sri
Lanka Navy, some exercises with Malay-
sian Navy, some exercises with Indonesian
Navy. Is it comparable in this new world
context, a joint exercise with the American
Navy ? Tt is not at all comparable. Com-
mon sense rcfuses to believe it. He has
stated that the entire global context has
changed and so many perceptions have
changed. This statement itself in paragraph-
2 says, 1 quote :

“The decision not to participate in
Joint Naval Exercises with foreign
Navies in the Indian Ocean area
essentially arose from our policy
to keep the Indian Oecan a region
free of Super-Power rivalries.”

Then he goes on to say that the sitvation
has changed and it requires a readjustment
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of our vision of the world. As far as India
is concerned, so long Indian Ocean was a
zone of peace. Now, after the sudden dis-
integration of the Soviet Union and East
European Socialist countries, have we
changed our perception about the Indian
Ocean as a zone of peace? If it is so,
when has the Government done it ? When
was the Parliament consulted ? When was
the country consulted ? Since it is consi-
dered as a zonme of peace, we get away
from any Joint Naval Fxercises in the
region. The Government says, the Defence
Minister says that the position has changed,
what we are doing is extremely harmless.
He has given a catalogue of how things
are coming up, why the Joint Naval Exer-
cise 1s required. Not only that; he says
that we have nothing to hide about our
Naval capabilities, we want to expose our-
selves. To whom ? The Defence Minister
snys that we have nothing to hide about our
defence capabilities. He says that we have
nothing to hide about our military capabi-
lities. It is something preposterous. It is
there in the statement. If we have to expose
it T doubt how far our country will be
safe in the hands of such kind of a Defence
Ministry and Defence Minister. 1 strongly
protest ubout the Joint Naval Exercise.
Mr. Gurudas Das Gupta has said that
after the demise of the Soviet Union there
is only one super power. I will call it not
super power but a supreme power, inter-
national policeman, a bully who wants to
bully everybody. They want to bully not
only India even countries like Germany and
Japan also.

THE. DEPUTY CHATRMAN : Mr. Sen,
1 want to remind you that you please seek
clarifications. You are not only making a
speech but also repeating what Mr. Gurudas
Das Gupta has said.

SHRI SUKOMAL SEN : Madam, when
this matter started I would like to quote
what the Defence Minister said to a news
agency in the 1st week of January :

“We are moving towards .opening our:
forces and- defence activities to each
other as well as having tie-ups in
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ambitious defence projects. It wili
enable experts to see each other’s
areas of working and capability for
a more meaningful interaction.”

This has come out in the Indian Express.
It is a statement made by the Defence
Minister in the first week of January 1992.
How did things start ? T will give a little
chronology. The seeds of so-called closer
cooperation in military affairs between India
and the United States were actually sown
in March 1990 with the visit of Lt. Gen.
Kickleighter, the then commander of the
US army’s Pacific force. When Lt. Gen.
Kickleighte: came to India he was taken
to some forward posts along the Indo-
China and Indo-Pak borders. He was so
impressed that after courtesy and hospita-
lity everything was exposed to him. (Inter-
ruptions).

SHRI JAGESH DESAI (Maharashtra) :
1 want to know at what time it happened.

SHRI SUKOMAL SEN : Now he was
shown all these forward areus. He wus
sufficiently impressed to recommend gradual
expansion in cooperation and friendship in
selected areas of common interest. This
was his recommendation. Further major
components of the Kickleighter proposals
are : First, visit by Chiefs of Staill to each
other’s country on an annual basis, Second,
setting up an Indo-US army execulive
steering council; Third, regular staff talks
between the two armies; Fourth, reciprocal
visits by semior commanders; and Fifth,
reciprocal training and observation of
training exercise. This was the beginning.
Then these closer tie ups were started with
the US. After that Gen. Rodrigues was
sent to the US. He was also impressed.
He said that we had long-range discussions
with the US strategists. Then, Madam, the
ball started rolling. The US wanted that
the US Pacific Region Command should
come in closer interaction with the Indian
Navy, Madam, what is the situation in the
whole world after the Gulf war? On the
one side, there is strong resistance by the
Philippines people against  Philippines
naval base of the United States. Then the
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Government of the United States is trying
to position all heavy army equipments in
Saudi Arabia so that Saudi Arabia and
Baharain become two points for keeping
a Vigil on South-Eust Asia, Middle-East,
India and other parts of the world. Now
with this geopolitical strategy, the U.S,
Navy waunts to come into contact with the
Indian Navy so that the Indian Navy also
will come within the grip of the United
States. And the Indian Navy is exposed
to the U.S. Navy; that 15 why the proposed
Joint Naval Exercise. Now you have agreed
for Joint Naval Exercise. When are you
going to do it? Where are you going to
do 1t 7 1s it 1n the mid-sea or in the coastal
arcas 7 Will you not risk Indian security
envivonment 7 Will it not aifect other
national interests 7 Are you sure of it?
It 1s said that it will professionally benefit
both the sides and it will help our Navy.
How is it going to help our Navy? So
long our Navy had enough ....

THE DEPUTY CHAIRMAN : Now will
you please contine yourself to the ques-
tion ?

SHRI SUKOMAL SEN : With this Naval
Exercise, what type of skill and benefit is
our Navy to acquire ? Do, you mean to
say that so long our Navy had remained
unskilled and not up to the mark and only
with this Naval Exercise, will our Navy
come up 1o the mark ? These are relevant
1ssucs. It is a question of national security.
Not only this, what has prompted India
for closer tie-ups and military affairs with
the United States? The United States has
been aggressive to every part of the world

buflying each country, whether it is a
Third-World country or a developed
country, inciting Pakistan and supplying

arms to the Guerrillas in Afghanistan,
They are piling up arms in other parts of
the world. How are we benefited by a
closer tic-up with the U.S, in defence
matters and exposing ourselves to the U.S. ?
it is a departure from our national policy.
It is a gross departure from our national
policy and it will create a severe security
risk to India. That is why 1 would like to
seek a clear, categorical, assurance from
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the hon. Minister whether he will imme-
diately put a halt to this proposal for Joint
Naval Exercise and taking the Army Chief
of the United States to the forward posts
and exposing everything, I want to know
whether this type of an exercise will also
be stopped because we want our Navy,
Army and Air Force to be self-sufficient,
self-reliant and self-dependent so that they
can counter any offensive from any part of
the world, including the United States. With
this perception, will the Defence Minister
build up our Navy, Army and Air Force
or will he succumb to the U.S. pressure
as the Indian Government has succumbed
on other scores If the Defence Ministry
starts succumbing to the U.S., I will have
to warn the Defence Minister; once you
start bowing down, bowing down will end
in kneeling down: I would urge the Govern-
ment not to take this fatal step, It will be
a national suicide. People will not tolerate
it. If you do it, we would urge upon the
people to resist it so that our mnational

sovereignty and our security could be pro-
tected.

THE DEPUTY CHAIRMAN : Now
please kneel down and don’t resist to my

bell. Y wwT g1 g ST | wever &Y Ffem
wHe THra f9g S o

=it el za Tag (fagix) @ @
& FT W g A=

Srgamafa o, wRTswAfEr g
T-afF weara & d9g § HH AgEd
F Afgarag a1 Aged & fagq & weqid
St sxvex femr §, I@9 FE ad gHR
qrAT Joal g | 4 99 G4y A Y 15 99
I A9 JIFEIT FAT rEAr g | Ffw
SHh TgE W AE FEAr WEA qAAAT §
f g qra=r ¢F qug # 7w g, AT &1
" T g o9 OF W A 2 #7 Awrfa
g¢ & o qEQ AR AfaAe w7 1 famag
gmr &1 oW faafe & sudar w1 garm

[RATYA SABHA]

of urgent Public Importance 328

afeqor ag ufwar § faviosT agar =« sw
gl & | 9T A uF a1 ageia S w0 |
& A gt & oot wafae & wq §
qET ¥ W § Fafow "gudst F fag
aF WX T 9 foar 71 fawa § qad
gRag M g fF wra s frog ag @ a8
AT ATH A a9 | 39 Ay ST v oag
# & zafag TE STAT AEgar g # waw
7g AT fEAIAT ATEAT § gL 93 FFara|
q St @ & SEs) & guA off @
gar g, AfFT wgiear, § saF Aveaw
WAL § Tg TET FFAT W1l g 5 ag
7@l an g foes a1 7 dfeq srargeane 5=
FaUaT 7g At o 9 wgrafta F
qTAT AT gH ET AEY AT | gw qefav-
gerar & fagid &1 & FT T9T HHC TS
¥ ag1 AgwtE St g $w ¥ W TwE
7 GIET § A AIF UG F7 argd @
ot feafa 4 wafF g & stc gem &
argT Hifedn F grar Ao wHo uHo FuT
#7F SRl K1 F FT agw fodt gf & 5
W AUOHT & Su9 § w9 a7 @ § 0%
gra ¥ Sfawar g+t gy o7 wreq @17
& gI ug & A-4fFF weara av afgeor
FX 1T B, 8 faeqer &wm # 7€ =vefy 2
Fr g7 fe= Agratar § fem-mfeiar
F AT 97 13 g foawy § FF arw
F "7 & gigs afgarg fem 9t q9r wra
J gfemrm 7 ag #q a1 fF fim wgraTT™
*1 g el off &fas afeq & gaa &,
T @ | W AT wE fave wETanTe
F1 Mt Ty 97 W@ 2 ) wE Ag I 3@
T HTE ST TS &Y TFAT 2 | A Ha qQrET
FT ST =T g @S IEF A R &
9T AIGH AIRA TFAT g HIF gF AT
§ eTAMFEN GEAIT F HeAAT Hell FUSAT
AT FAT F I F IWMA E 95T 98
sTa | zEfae & srAar Sigar g, ggar
9 WY AGY qUH T § A0 @ SR
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DT I ATAAN A1ZAT & {6 o % =1 7@r
AT AT gAAF( 7 A-&fFF  werrg v
T qATE ot AFFT J1S AT T FIFAT FA1E
g § § wgar avgar § fF wrow ag Fo
2 fF WA OF T FEETEE TET 9% A0S
w 7| afwd gq srAd 2 fF sfama ®
G& a1 RiEAT Fran 9 A i W@ )
HITA FT @ FIF 1A A0 A1 7w A
qg FAA TEATAAT F FT TG AMF G,
gataal & £7 G0 73 & f5aw [T gwiT
g9 NAH FAT 47 | TACAC OF HIT qHET
q2 AT gEd AT qgrs gy A 8
W GUTL Fga § & fgaran gwra 9¢-
% g WIT GNFT H g0 7 fAway g aftea
orq Tfagra F1 @ 1 Ar9HT T97 F97
f& sig |1 AT FAT BT EWT & ar BaT
T T 73 F Avege F gA g oav fF5
augt TEr ¥ gW ¥ 1 AF ®WIAT FE
gt § 7 gad s©, gEfEc F0 AT
fefam & =i 7z gfaardr oz @ § av Adl
UI9% FFTET FT @A U ST g, @F
§d9 A 4 W98 FATR QoA Al 7 f
fzgra warmT faReh AEfas ¥ owE
@, @ WIE9r &1 FULT W AN 7 7T
F 1 gar mIw wAELET o fReET o gt
wgIfwad F gra g W dfy Fq a1 =9
arg &1 wqre FT 3¢ fF fger AgramTe H
et &7 FEF-TIIST FTogw AT AL
FT gHRd | TAAT AT F A NAAT ATGAT
g f& Far wrawn dar Tf anar g faaw
AT NqT ITH T35 4 Fgl g HET 1T
H1T 7Tg AT q7 FT F WA 1 F1 AqfART
7 qore FT & faaq qgd fai & aig 1w
faws ywa gor 2 1 et 19§ g
Frgar g fF var 5e oY wow s R
saraEIfas 1% 9¢ 1 29 q3g F AGfw
HEATH TGT T1AGF FHT F7T ¢ | HALIH!
WA FIT AT STFH0T ST EHT F AAAT
@z § faad fan gw zadt ia v8d &
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T srFAIfas 7 ¥ wOFT S FELF
JIF FEY T AT F WG FW, qIFE
Fifear & wig F@, zofaar ¥ gty
AT AT FIG | g9 sAT%T F guHar %

AT FITL 1T FAF ATIHT HIAT

%% G AT | Wi A1 Tz gfa
1.00 P. M.

g1 W@ &, ag fatorag e fafsaq §
za ud Ifamr A a9 & & fawmeg §
FAOHRT W AT T g 2 | AfEA
Iau  SqrA #r famw W@ g7 sE-
BRI Al FT dAFC &, qgAT AT
¥ qFT 3q fTFET q F FIHT aF F 2,
HHHT ITA TS I gAT 2——FT, qrATAT
FT AT F A2l, AU F7 %, FJilF
ST AqAT T F1 faadr afew & F¥ar
g, UF T |0 ghaaty gadwr 39 av g,
a1 ITFT KA G FATE |

Tt fafads oix fafmea & 39¢ 9%
Fx fafam &1 s fqdelt sqrqre gadesr
Fi g1aT & IHHT JT AEAT 9T & | g FET
IqF q1T I§ A F fa96 sy w79
ST <@ § | 7 A€ wawar | g srgarfis
®T W7 YT FAR] TR WEGH 2,
4 gHAaT g 5 wmiren & avg eraarfaw
FETT FHIT AR 2 )

AT T E FgAT AEA § fF owae
mEfaaa-st aager & Fgr v g OF
UET WrEfITT - F o@iw g9d
UF qEHTd AV T | A gwaw g 5 oA
NEATT A AFN + Taa meafergs A1-
a9 % gy ¥o f&Ai aw 1 of1, SAe
gHT &7 &7 F# fFar | gw guwr S
w@a FAIfF gUFET 34 BE avE H
AJT &0 9T, ar {wer ogratE ¥ gy
T S A, TN FT AT @ A gwR
I TEY 47 | TAfav, FEEr wrar fem
arfge a1 |
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# g oft wAar Argar g fr osfwam
suar gvare § fRa 3w & fRad o@
a SR ST IAF @war ¥4 @M ?
oIy w9 FFen § 7g fa@r § B oF
ar gt | & gwa Agf qrar g F A wrad
fear & 5 gaami &, 9@% T AT ¥
TF a1 & N W A | e dw F Ry
£if 7 AT UF 19 g AW A IAE
R, ar foT oy Jrag- § B gasr adier
FIT G —— T AT ITAFT Gl | I
ag 97 @16 W1 afge F feas fHay
qYq IHE ER HIT IART ARAT FAT AT 7

SHEH STT F A(IT ATETHH T 98
Fg g ¢ v fow fa & ag |wran
wEard § Arar § 5 dgR w0 awda
¥ Ty AT &1 A-afFF gend 9 arar
&, gWIR qErEt 3w At I EAET G
g M 3w @ & 9 g dr E-factean
i< witd FY il AV o, 38 UF TAqrEs
S =T R @S A T g

Tq FId F1 AFRAGC @A g Haw
qare & afacar gar v ¥ WwE "iemy
¥ g SE g AT das, Wi
AT, WICET @ETEreqd qur wfedr
X AR HALATET w1 GWAT FE
forq femr gAT?  ®AY gg A1 W€ R,
a0 fm a\rrr‘ranmﬁwmwgﬁ"f
aﬁwammg&rzlaﬂvaraﬁ%maﬁr
g § W fafesa & @ 7g A7 gAifor
@t@%wa«mﬁxﬁtqwzamgt
A 9 W gE TG FW E !

T WEIAS WA gU 1 AT T
FIAFT F1 T T@H AT AT FET
) afy 78 F &, & qg 7 T FL
oiv s egfim Flr & ar ?q'a?“r til
FET FE GHIAE |
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SHR{ TINDIVANAM G. VENKATRA-
MAN (Tamil Nadu) : Thank you, Madam,
for h;lving given time this opportunity to
have my say in the matter.

The country is seen as a future source
of future threat to regional peace—that is
how the U.S. Defence Department expects
India to wield the lathi to bring its neigh-
bours to their feet. We should discourage
Indian hegemonic aspirations over the States
in South Asia and the Indian Ocean—this is
the opinion of the U.S. Defence Depart-
ment. And as such, this naval exercise is
handy for them to some how coax India
to come to compromise. Madam, Indo-US
Defence Exercises will have dangerous con-
sequence for the country’s integrity and its
foreign policy. The Indian Government has
resorted to this measure soon after the
political and economic Surrender. For none-
of the actions, the Indian pecople as well
as the Parliament consulted but
taken as granted. And we find that there
is already this economic sanction which
they want to have under this 301. And
when the atmosphere is not congenial,
whether they are actually interested in
building up our defence is really a point
to be countemplated upon. So far as the
Americans are concerned, they are specific
about it. They want to see as to what our
resources are. That is what 1 counld guess.
And in the absence of Russia, the United
States of America wants India to be cor-
nered because they want that India should
not grow up as a very powerful nation in
Asia.

were

Madam, so far as the statement of the
Minister is concerned, paragraph 7 per-
tains to the decision of conducting Naval
Exercises jointly with the US Navy. Madam,
I would like to know from the Minister
as to what are the points that are to be
discussed here in this Joint Naval Exercise
and whether any defence strategy is going
to be discussed and why has it been taken
at this hour when we are being threatened
with economic sanctions and all that. And
in what way are these Joint Noval Exer-
cises going to help our Defence ? 1 would
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request the hon. Minister to explain these
points to the House. Thank you, Madam.

SHRI YASHWANT SINHA (Bihar) :
Madam Deputy Chairman, T have carefully
listened to the statement of the Minister
for Defence. Unfortunately. this statement
is cast in a very narrow mould. Tt does
not reflect the wider concerns which it
really should have reflected.

Madam Deputy Chairman, our relation-
ship wilth the US with whom we are going
to have this Naval Exercise has two phases,
to my mind. And I am saying this because
I would like the Defence Minister to res-
pond tc this. One is a phase where we
seem to be improving our relationship with
the US. They have been very appreciative
of the cconomic liberalisation measures.
They have issued us certificates saying that
we have done well and they expect us to
do better in futurc. American investments
are flowing in. The tie-ups in technology
and all that kind of thing is taking place.
And then in this Defence field, we have
started this unew-found love for the US.
We are going to have a greater, closer co-
ordination. We have an executive Steering
Commiltee which is coordinating this rela-
tionship. And under this relationship, we
are going to have a Joint Naval Exercise
with the US. This is one part of our rela-
tionship with the US. There is the other
part. And that other part is very disturbing.
That other part is where the US is inter-
fering under its domestic laws, it is putting
pressure on us, and it is expecting us to
behave in a certain way, whether it is the
so-called violatiens of the intellectual pro-
perty rights where the discussions are going
on in the GATT or anything. They are
keeping us under the Special 301. They still
want to put us on a short leash. But they
have not even waited for action under
Special-3D1. They have already retaliated
on the trade front by putting our pharma-
ceuticals and other products on a higher
tarif and withdrawing the generalised
system of preferences to which multidate-
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rally they are committed. And we have
the example of the U.S. objection to our
supply of nuclear reactor to Tran. We have
the example of India being put in the dock
in regard to violation of human rights in
the U.S. Congress and elsewhere. We have
the example of U.S. objecting to the trans-
fer of rocket technology from Russia to
India. We have the example of U.S. object-
ing to India sending wheat and rice to a
distressed Cuba. We have the example of
U.S. objecting to India receiving conces-
sional aid from the Asian Development
Bank, and we have the example of U.S.
{hreatening  that they will block further
loans from the TMF and the World Bank.
‘This is the other aspect of the U.S. attitude
towards India which is pernicious, which
:s extremely disturbing and which is clearly
indicative of a mindset which should not
really be the mindset of a friendly power.

How do we reconcile these two points
which I am specifically addressing to the
Defence Minister as a senior Minister of
this Government ? How do we reconcile
these two absolutely conflicting attitudes
or faces of the US. in our policy frame-
work ? It appears to me that there is a
Jekyll and there is a Hyde. How are we
roing to coordinate these two? I am not
clear, and it is not at all clear from the
statement of the Defence Minister as to
how we are going to respond, and specifi-
cally T would like to ask the Defence
Minister. Tt is all right; he said that we
have had naval exercises with France; we
have had naval exercises in the past with
other Commonwealth countries, with
Malaysia and others. I find from his state-
ment that all these exercises have taken
place in Indian waters. Ts there any example
where these exercises have taekn place in
their waters ? Have we gane to Malaysia ?
Have we gone to any other country where
we could have participated and made a
call on their ports? And in our frame-
work with the U.S.,, are we ging to have
in future an exercise in the U.S. waters
with the U.S. navy ? Why is it ? When the
Foreign Secretary was speaking about it
after his, or during his, visit to the U.S,,
he said it is going to be somewhere in the
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Indian Ocean. Why are we having all these
exercises in the Indian Ocean, not some
other ocean ? Why can’t Indian Navy go
abroad and have these exercises in thelr
waters ?

The other point is, we are saying we are
having these exercises and these are the
benefits which will flow to us. Right; we
grant that we will become a better navy,
we will become a more efficient navy and
we shall be able to defend our interests
better. But what is in it for the US.?
Why are they doing it'? Ts it a charty
they are doing to us? Or, is there some-
thing that they are going to guain out of
it? There is absolutely nothing in the
Minister’'s statement to suggest how the
U.. is going to benefit from the interac-
tion with the Indian ‘Navy through these
joint naval exercises and how and in what
manner is the "U.S. going to benefit from
this. Why is:the U.S. so interested in co-
operating with us in the naval and in the
military field ?

If you look at the larger picture, there-
fore, T would like the Defence Minister
to kindly tell us how are we going to
react because it is not merely a gquestion
of our relationship or our interaction
with the U.S. in the military or in the
naval field or in the air-force. It is not
merely a question of defence tie-ups. Should
we not put this in the framework of our
total relationship with the U.S.? And I
would like to know from him, what is the
Government’s total view, what is the
Government's holistic' view about our rela-
tionship with the U.S., how do we look at
the devélopment of our relationship with
the U.S. in future and in what direction
do we want our policies, our relationship
to develop ?

The second ,point, -arising out of this, is
how do we look at .our relationship with
the U.S. in the world context. 1Isn't it
important 2 Members from this side have
raised the issue of our non-aligned charac-
ter. They have said, and the Minister him-
self said that we discontinued this practice
of having joint naval exercises some time
in the sixties. There must have been some
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good reasons for this. How are we going
to synthesise it with our total commitment
1o the international community, particu-
larly, to the nom-aligned community and
to the Third Workl ? How is it going to fit
in with our total world view ? What is it
that we are doing ? What is it that we are
planning for, as far as the new international
order is concerned ? How do we look at
India’s relations with the U.S. in the new
i:aternational order ?

In the past, Madam, the U.S. used to
threaten us. They used to tell us that they
would do this, they would do that, if we
do not behave. But now, they have acted.
Today, when we sit in this House and when
we discuss this issue, we know. We have,
in the last few days, had a taste of the
U.S. action. They have acted. They have
not only threatened us. They have not only
put pressure on us. They have also imposed
penalties on us now.

Therefore, 1 would like to know from
the hon. Minister : whal is going to be our
response? Is the response going to be just
that we are going to have the paval exer-
cises, that we are going to go ahead with
military co-operation ? So, in the light of the
developments, are we going to have a more
comprehensive response to the situation
which has been created by the US. ? To my
mind, the responses could be three, sepa-
rately, or, together.

One is, we discuss with the U.S. We
discuss the question of joint naval exercises
with the -U.S. Along with it, we also dis-
cuss other issues and we arrive at a settle-
ment. The second is, as they have imposed
penalties on us, we retaliate. [ do not know
whether the Defence Minister is in a posi-
tion to tell us. But is the Government of
India planning to retaliate ? Are we going
to impose higher tariffs on the US. goods
which are entering .India ? We retaliate for
what they have dome to us. This is the
second thing. Are we going to cancel our
joint naval exercises, in thc .light of the
attitude which the U.S. has adopted ? For
example, we have seen the attitude of the
U.S. on the question of transfer of tech-
nology.
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Madam, the Defence Minister recently
went to the U.S. This was a high point in
our relations, in regard to co-operation in
defence matters. | am sure, these matters
must have been discussed. Is it our plan
now that we will try -and tell the U.S. ‘So
far, and no further; therefore, we will not
have this; we are cancelling the joint naval
exercises’ 7

The third thing is, we mobilise interna-
tional support. We mobilise the support of
the developing countries, the Third World
countries. In this regard, what steps we
propose to take in order to mobilise this
support to see that we arc not subjected,
the other nations are not subjected, to this
kind of tactics of the super-policeman, as
it was said ?

Lastly, 1 have seen from Press reports
that when the Defence Minister went to
the  U.S., he met the US. Defence Secre-
tary, Mr. Dick Cheney, and other officials.
But he did not meet, or, he did not have
an occasion to call on President Bush. 1
do not know whether President Bush was
available in Washington at the time. But
he did not meet him. This is a point T have
been raising I have repeatedly said that
the Tndian Foreign Office has not learnt,
till this day, to use protocol as a means
of diplomacy, as an instrument of diplo-
macy. We do not know. He did not meet
President Bush, But when Pressler came
here, when Moynthan came here, when
every Tom, Dick and Harry came here,
they “were  able to meet everybody in the
Government, right from the top to the
bottom. Whoever they wanted to meet was
avaiiable "at their beck and call. T would
like the Defence Minister—he is speaking
on behalf of the Government—io clarify
why..is it that he was pot able to meet
Mr..George Bush ? Or, was it that he was
denied: the opportunity ? 1f he was denied
the opportunity. how do we, as a country,
as.a sovereign countsy, propose to regulate
our relations: with the U.S. ?

SHRI. BHUVNESH CHATURVEDI

(Rgi,jg,gthan),: Madam: Deputy Chairman;

wé ‘tave this statement from the Govern-
3-1/B(N)I3RSS—22
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ment on the subject of joint naval exercises
with the U.S. This, by itself, shows the
importance of the naval exercises to be
undertaken jointly with the U.S. The
Minister has said very innocently that India
has had such naval exercises with many
other countries. But the point is, the
Government never came forward and made
a statement explaining the reasons for it
Therefore, as I said, by itself, it means
that it is'a very important decision of the
Government. T hope it is pot a departure.

Madam, this issue is agitating the minds
of not only the Members of Parliament,
but all the thinking people in the country,
all the opinion-makers in the country, as
well. Therefore, we with that the Govern-
ment should very honestly and steadfastly
come forward and tell us the real threat
perceptions behind the decision. What are
the motives for taking such a decision ?
Madam, basically it is a decision pertain-
ing to our foreign policy and it is not
limited to the Ministry of Defence only.
Therefore, the Government should tell us
what the Ministry or the foreign policy
makers think about it. Madam, it seems,
hurry is being made in this matter. Some-
body in the Government or some enthusias-
tic supporters of this policy are in a haste
to have these exercises and that creates
apprehensions. The Government should tell
us, what are the threat perceptions ?

SHRI GURUDAS DAS GUPTA : Will
you kindly let us know whether you belong
to a group of those supporiers or not?

SHRY BHUVNESH CHATURVEDI: 1
have not disturbed you.

THE DEPUTY CHAIRMAN: Mr,
Gurudas Das Gupta, the Member is making
his point. There is no question whether he
is a supporter or opposer. Please do not
ask smch. questions. This is a very bad
habit.

SHRI BHUVNESH CHATURVEDI: 1
am a supporter of the Government, but that
does not mean that' T cannot honestly differ.
1 am not a salve'of the party as you are.
That is the difference between the Cong-
ress and the Communist party.
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SHRI GURUDAS DAS GUPTA : What-
ever I wanted to get, I have got it, I have
got my point.

THE DEPUTY CHAIRMAN : This kind
of insinuations and allegations on the floor
of the House are not good. I do not
approve of them.

SHRI BHUVNESH CHATURVEDI : So,
1 would like to know, what are the threat
perceptions ? Madam, before the First
World War England and France had joint
naval exercises. The same thing was repeat-
ed during the Second World War also and
there was a clear cut thinking on threat
perceptions. Now, we would like to know,
what are the threat perceptions, whether
immediately or in the coming decade or
in the coming decade or 15 years or so?
Are we having a threat perception with
Sri Lanka, with Pakistan, with Burma or
is it a threat perception with ourselves ?
The Minister should make this clear.

Secondly, Madam, many countries in
Asia have expressed apprehensions about it.
We have a duty to our friendly Asian
countries to clear .their doubts about these
exercises. They are our close neighbouring
countries, we have close friendly relations
with them. We are duty-bound to clear
their doubts about these enthusiastic naval
exercises.

Earlier on a statement made by the
Foreign Affairs Minister I had raised a
question as to why despite best of relations
with the Soviet Union we did not have
joint naval exercises. If T remember cor-
rectly, the Soviet Union had very politely,
in a friendly way, suggested to have naval
exercises, but at that time our leadership
very politely avoided that offer. If we
could not have such exercises with such a
friendly country because we had a different
perception, T would like to whether the
same perception persists or we have a
different perception now.

Madam, Mr. Jagesh Desui suggested or
congratulated and the whole House joined
him in o ngratulating the ‘Prithvi parik-
shan’. O# this point T would like to get
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a clarification from the Government whether
we will proceed with our Agni and Akshay
tests or we have decided to "abandon or
postpone them.
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SHRI BHUVNESH CHATURVEDI : If
T remember correctly, soon after indepen-
dence, every Government in this country
tried to be friendly with .the USA without
exception, including the Janata Party under
the leadership of Morarjibhai and under
the leadership of Shri V.P. Singh. Of course,
for the major period we were in Govern-
ment. So, everybody tried to be friendly
with the USA. Tt is in our interests. We
are two democratic countries; We must
have it. But after a litile honeymoon for
six months or one vyear .... (Interrup-
tions) ..., That is why my submission is
that unless we have our national interests
in mind, we should not be too enthusiastic
about these things because there is no
permanent friend or permanent enemy in
a foreign policy. There is only a perma-
nent national interest and we should safe-
vuard it.

Madam Deputy Chairman, about eight
months back or so there was an article in
The Times of India, which was considered’
to have been sponsored by somebody in
the USA, on a defence situation and they
suggested that there should be a strategic
consensus between India and America. If
our Government had noticed it, we would
like to be enlightened on this point : What
is the strategic consensus and have we
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reached that strategic consensus with the
USA ? That is a very major thing about
which we would like to be enlightend.

They also wanted us to get attuned with
their defence structure of their defence
strategies. I have a doubt, and many of us
have a doubt, as to why the USA wants
our forces to be attuned with theirs. Do
. we have anything in mind like a joint
venture with the US Army because to
develop. a strategic consensus is a very
difficult thing and it creates doubts in our
minds.

Madam, the last world. Tn a very inno-
cent statement of the Defence Minister, he
has said that there will be one or two ships
participating from either side. That means
it is a very small exercise and the nation
should not worry, Parliament should not
care about and all the thinking people who
are raising doubts should not give that
much importance to this because only one
or two ships are there. In that connection
1 would like to be enlightened by the
Defence Minister as to how many ships
are standing in the Indian Ocean at present
and the names of the countries to which
they belong. By this everything will be
clear as to how serious the naval exercise
is and how seriously we should take it.

Thank you very much.

THE DEPUTY CHAIRMAN : Now the
next speaker is Shri Kapil Verma, but I
have only less than one minute. So 1 think
we will adjourn for lunch. .... (Inferup-
fions) . ...

SHRIMATI JAYANTHI NATARAJAN
(Tamil Nadu) : After lunch.

SHRI JAGESH DESAI : After lunch.

THE DEPUTY CHAIRMAN : Afier
lunch Shri Kapil Verma will speak. The
House stands. adjourned for lunch for one
hour. -

The House then adjourned for
lunch at thirty minutes past one
of the clock.
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The House reassembled after lunch at
thirty-two minutes past two of the clock,
[The Vice-Chairman (Shri Bhaskar Annaji
Masodkar) in the Chair.]

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE—
contd.

The Reported Move for Joint Indeo-U.S.
Naval Exercises and the Implications
thereof for the Security of the
Country—contd.

SHRI KAPIL VERMA (Uttar Pradesh):
Mr. Vice-Chairman, Sir, this is a very
important statement in the context of the
country’s foreign policy and its defence
strategy. I must say that a country’s foreign
policy and defence strategy has to be dic-
tated and guided by its national interests,
of course, keeping the general ideals and
policies laid down by our tounding fathers.

Sir, the entire global context has chang-
ed in recent months or in a year or so.
Wilh the collapse of the USSR. our secu-
rity system and our security needs have
also changed. I have to be brief, I know.
I need not emphasise that the require-
ments of our defence diclate some change
in our policy. We cannot get spares. All
our defence equipment came from one
country, the WUSSR. Unfortunately, the
complexion has changed. Russia is there
now as the successor state, I am not very
sure, with the changes taking place there,
how much they will be able to give us
and what they will be able to give us. They
are valiantly trying, of course, to keep
their word, and we must admire it.

1 would say that we are facing a very
difficult situation strategically. I won’t dwell
at length on it. But one or two sentences
will be enough. Efforts are being made by
fundamdntalists tg encircle us by even
including certain parts of the erstwhile
Soviet Union, and a wall is being built.
China is trying to be a naval power. As
we are discussing something which has to
do with naval, cxercises, China is giving
weapons to fifteen countries. '



